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The hon. Members had full 60 minutes before 12 o’ clock to raise various subjects.

...(Interruptions)...
SHRI ANAND SHARMA: We raised it.

MR. CHAIRMAN: Whether it was raised, why it was raised, how it was raised,
is not a matter into which I am going at the moment. This is listed as the Question
Hour. Now we want to go ahead only with the questions because if I depart from the
practice of having Question Hour intruded into by whatever other business may be, then,
1 am afraid, the position of the Chair will become untenable. If I permit one person, I
will have to permit four other persons, and that will be the end of the Question Hour.

...(Interruptions)...
SHRI SITARAM YECHURY: My only request is...(Interruptions)...
SHRI ANAND SHARMA: How many precedents are there? ... (Interruptions)...

MR. CHAIRMAN: Please sit down. ...(Inferruptions)... Sharma Saheb, please,...
(Interruptions)... Raise it at any other time, not now. ... (Interruptions)... 1 am sorry, if a
section of the House does not wish the Question Hour to run, then, I have no choice but

to adjourn the House till 2.30 p.m.

WRITTEN ANSWERS TO STARRED QUESTIONS
Reconstitution of FCI

*136. DR. SANJAY SINH : Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state :

tOriginal notice of the question was received in Hindi.
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(a) whether Government proposes to reconstitute the Food Corporation of India
(FCI);

(b) if so, the details thereof and the reasons therefor;

(¢)  whether Government has constituted a High Powered Committee for this

purpose; and

(d) if so, by when the Committee’s recommendations are expected to be

submitted?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAM VILAS PASWAN): (a) No, Sir.

(b) Does not arise.

(¢) and (d) Government had constituted a High Level Committee (HLC) on
restructuring of FCI in August, 2014 under the Chairmanship of Shri Shanta Kumar,
which has submitted its report on 21.1.2015.

Train services in Kangra valley

*137. SHRIMATI VIPLOVE THAKUR: Will the Minister of RAILWAYS be

pleased to state:

(a) whether Railways have failed to improve railway services in Kangra valley, if

so, the reasons therefor;

(b) whether it is also a fact that obsolete railway engines are plying on this route,
which fail to reach destination daily, and a few weeks ago, train services on this section

came to a halt following the failure of engines; and

(c) if so, the details thereof along with the steps taken/being taken by Government

for improvement of train services in Kangra valley?

THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU) : (a) No, Sir. All

the scheduled trains on the Pathankot-Joginder Nagar section are operational, at present.

(b) No, Sir. The locomotives plying on this route are not obsolete in design. In
the last 6 months, there was one incident where train services came to a halt following an

engine failure.

(¢) On 28.01.15, transmission of Loco No. 167 working train no. 52473 failed
between Baijnath (BJPL) and Palampur (PLMX). This failure occurred due to bearing



